FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
KANJIRAVELIL TRADERS PRIVATE LIMITED

SI. No. PARTICULARS DETAILS

1. Name of corporate debtor M/s. Kanjiravelil Traders Private Limited

2. Date of incorporation of corporate debtor |08/04/2021

3. Authority under which corporate debtor is Registrar of Companies, Ermnakulam
incorporated /registered '
Corporate Identity No. / Limited

4. | Liability Identification No.of corporate ~ [U15100KL2021PTCO068464
debtor
Address of the registered office and Building No. 11/33-B Pulinchode,

5. | principal office (if any) of the corporate ~ [Pazhamthottam P O, Ernakulam, Kerala,

6 Date of closure of Insolvency Resolution 171" March, 2026 [Liquidation ordered by

" | Process Hon’ble NCLT on 18" March, 2026]

Liquidation commencement date of th

" | corporate debtor 18™ March, 2026
Name and registration number of the M/s. SPP Insolvency Professionals LLP

8. insolvency professional Reg.no.IBBI/IPE-0143/IPA-1/2022-
acting as liquidator 23/50033

9 Address and e-mail of the liquidator, M/s. SPP Insolvency Professionals LLP.,

' as registered with the Board 2nd Floor, CODISSIA, G.D. Naidu Towers,
Huzur Road, Coimbatore - 641 018
10 Address and e-mail to be used for Ph.no: +91-94888-10404
" | correspondence with the liquidator Mail to: ktpl.lig@gmail.com /
ipeadmin@sppgroups.com
11. | Last date for submission of claims 17" April, 2026



mailto:ipeadmin@sppgroups.com

Notice is hereby given that the National Company Law Tribunal, Kochi Bench has ordered the
commencement of liquidation of the M/s KANJIRAVELIL TRADERS PRIVATE LIMITED
on 18th March, 2026 [Order received on 18" March, 2026]

Note:

Applicable forms can be downloaded from the following portal: www.ibbi.gov.in >
Quick Links—> Downloads—>Forms under IBBI (Liquidation Process) Regulations,
2016.

The stakeholders of M/s KANJIRAVELIL TRADERS PRIVATE LIMITED are hereby called
upon to submit their claims with proof on or before 17! April, 2026 to the liquidator at the address
mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

[In case a stakeholder does not submit its claims during the liquidation process, the claims submitted
by such a stakeholder during the corporate insolvency resolution process under the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016,
shall be deemed to be submitted under section 38.]

Date : 19.03.2026 CA S Prabhu
Place : Coimbatore Designated Partner and Authorized Signatory
M/s. SPP Insolvency Professionals LLP [IPE] acting as

Liquidator of M/s. Kanjiravelil Traders Private Limited

AFANo.: AA1/50033/02/300626/20056 valid upto 30.06.2026
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‘GIF T City competes with
international hubs®
—

Gandhinagar: GIFT Ciky now
rompetes directly with
fimancial hubs ke Singapore,
Drubai, Lomdon and MNow York,
and has become a centre for
roalising the dreams of millions
of youth in India, said Gujarat
Deputy CM Harsh Sanghavi,
The success of GIFT City lies in
the unified reputatory
architecture of nternational
Financial Services Centres
Authorty, attraclive ax
structureand ndia’s digital
financial strength, e sid. #n

NTPC, Octopus to explore
power sector opportunities
o

Mew Dethiz NTPC has signed an
agreement with the UK-based
Octopus Enerpry to explore
buminess opportunities in
electricity distribution and
storape. The Mol was sipned by
Jatinder Singh Chandok, Head -
Intermational Business Develop-
ment, NTPC, and Chiris Fitsperald,
Group Director - Internationsal
Alfairs, Octopus Energy, on the
sidefines of the Bharat Electricity
Surmrmal. 2026, en

Ahmedabad, Surat, Hyderabad ready
to roll out e-buses under PM E-DRIVE

BID WINNERS. PMI Electro, EKA Mobility and Olectra have been issued letters of award

—
S Ronendra Singh
MNew Dielhi

Ahmedabad, Surat and 11y
deratad have issued letters
of award to bid winners, in
cluding PMI Electro, EEA
Muobility and Dlectra for the
electric buses (e buses) un
der the Prime Minister Elee
tric Drive Revolution in In
novative Vehicle
Enhancement (PM  E
DRIVE) scheme, sources in
the government told Busi
nessline, adding that the al
locarion for Delhi is expected
EOOML

The rollout of the e-buses
in these cities is also expee
ted soon, the official said.
Under the PM E-DRIVE
scheme, 14,028 e huges are
planned for seven cities
Dethi, Mumbai, Bengaluru,
Ilyderabad,  Ahmedabad,
Pune and Surat, with a
budget allocarion of 4,391
crore out of the total

JN portbrings down

~‘.'h.rr Bureau
Ahmestabad

The Jawahartal Nehru Portin
Maharashtra has success
fully reduced the number of
stranded containers by half,
even as plobal shipping dy
mamics remain affected by
the ongoing West Asiawar.

The progress follows a re
view and consuliation meet
ing chaired by Union Minis-
ter for Ports, Shipping and
Waterways Sarbananda
Sonowal on Thursday, which
brought topether key stake
holders, including shipping
lines, terminal operators and
trade bodies to discoss con
tinuiry, resilience and stra
tegic adaptation in maritime
operations.

Over the past 20 days,
about 16,000 TEU=s were dis
patched from the port to des
tinations in West Asia, while
arpund 1,700 TEUs returned
tolocal terminals. The portis
currently  operating  at
arpund 50 per cent of its con
mainer storage capacity, the
Jawaharlal Nehru Port Au
thority (JNPA) said inan offi-
cial releaze.

“During thiz period, the
number of vessels ar anchor-
ape has significantfy reduced
from nine to four, indicating
improved vessel clearance
and  operational  effi
ciency. As of March 18, there
are approximately 25,000
TEUs of transshipment con
tainers unloaded for tempor
ary storage at the port. The
number of stranded contain

Bird flu confirmed in Alappuzha;
culling operations from I'riday

—
Press Trust of india
Afappuria

Bird flu (115N1} has been con
firmed in Ward 7 of the
Muhamma grama panchayat
in  Alappurha  districer,
prompting authorities to ini-
tiafe containment measures
in line with the Centre’s 2021
action plan, officials said on
Thursday. Over 5,000 birds
will be culled.

A decision m implemem
preventive and control meas
ures was token af an emer
gency meeting chaired by
Collector  Inbasekar Ka

limuthu, & government re
lease said

The Animal [Tushandry De
partment has deployed rapid
response teams to carry oot
culling operations within a 1
km radius of the epicentre:
“As many as 5,961 domestic
birds in the affected zone will
be culled. The culling opera
tions are scheduled to begin
on the morning of Mareh 21,"
the statement said.

The district administration
has issned guidelines for vari
ous departmients 1o contain
the spread of the disease. The
puhlic kas been urged 1o re-
maxin vigitant, the release said.

‘India well-prepared to meet
270 GW peak power demand’

ren
Press Trust of India
Haew Disbhi

India is well prepared to
meet the projected
power demand of 270 GW
doring this Summer season,
Union Power Minister Man
ohar Lal said on Thursday.
The statement assumes sig-
nificance in view of the ongo-
ing West Asia crisis, when
the use of electric appliances
like induction cookers, as
well as electric vehicles, is
likety to increase.
Addressing the Bharat
Electricicy Summir 2026, he
said, “We always keep an eve

on our peak demand. Owur
peak demand, that is, the
nuximum amount of power
we need atany given time.™

GREEN TRANSIT. Under the PM E-DRIVE scheme, 14,028 e-buses are planned for Delhi, Mumbai,
Benpaluru, Hyderabad, Ahmedabad, Pune and Surat (file pic)

budger cutlay of TI0900
crore in the PM E-DRIVE
scheme.

“The companies had won
the bids for Ahmedabad,
Surat and Tlyderabad, and
the next step was that the
States had to issue a letter of
awards, which has been done
now. The Smates have o pay
the upfront costs and we will

provide the incentives as per
the scheme guidelines,” a
senior official at the Ministry
of Ileavy Industries told
businessfine

INCENTIVE STRUCTURE
Ag per the puidelines, for e
buses, the maximum incent
ive is fixed at TI0,000 per
EWh IMowever, there is acap

su PPC‘!HTI MG MEASURES. Anchorage for vessels awaiting
transit to West Asiz ports is also being provided free of charge

ers at JNPA has come down
from aronnd 5,000 TELU= on
March 1 to nearly 2,500
TEUs of export containers,
while perishable/resfer
cargn has  redoced  from
2,000 TEUS to arcund 800
TEUs as of March 16" the
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INPA added. To maintain
smooth carge  movement,
INPA implemented several
facilitation measures, in
cluding temporary trans
shipment storage for West
Agzia-bound earpo, additional
storage allocation at termin
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on the maximum incentive
based on the size of the
vehicles.

For insiance, for e buses
with a length of 10-12 m, the
incentive is fixed ar a max
imum of ¥35 lakhfvehicle,
and for medium e buses (8
10 m), there is 2 cap of T25 1
vehicle.

Similarly, for mini e-buses

als and priority handling for
perishable cargo.

PROACTIVE STEPS
Customs authorities at the
Jawaharlal Nehra Cuostoms
House (JNCIY) now allow
“hrought to terminal” (BTT)
movement of export cargo
even without an export pen
eral manifest (EGM), with
minimal inspections  and
waived charpes.

Anchorage for  vessels
awaiting transit to West Asia
ports, incloding Fujairah and
Khor Fakkan in the UAE, and
Sohar, Muscar and Salatah in
Oman, is also being provided
free of charge.

During the mesting, the
discussions focosed on en
suring the continuity of op
erations, minimising delays

RECOVERY SECTION

Posonad ﬂFm ﬁc-u‘l- Fuwwer Holse Road, Chalsi,
nanihapre - 595
Ph T ﬁs‘ﬂu MEQSNH arral b meeofiicaranabank com

(-8 m), the maximum in-
centive is feed ar 20
lakhyvehicle.

The tender of the scheme
is being eoordinated by Con
vérpence Energy  Services
and operates under a gross
cost contract model, where
operators  manage  the
vehicles and the cities pay on
a per-km basiz.

FLEET MSTRIBUTION
There are a total of 3,600 &
buses in this kartest tender,
with Ilyderabad receiving
the maximum allotment
(2,000 e-buseg), followed by
Ahmedabad (1,000 wnits)
and Surat (600 units). The
rollout of these e buses will
happen till the second half of
2027,

In 2025, the first phase of
the hidding was carried out ,
in which PMI Electro
emerged as the largest win
ner nationwide, securing
5210 buses out of around
10,900 e-buses in the tender.

number of stranded containers by half

and maintaining supply
chain resilience. Stakehold
ers: shared on-ground in
sights and highlighted the
measures being undertaken
to manage evolving condi-
tions, particularly with re
spect to export-import cargo
movements to and from
West Asian destinations.

Noging the government's
prodctive measures o safe
puard maritime trade,
Sonowal stated, “Ouar ports
have demonstrated resili
ence and capability in re
sponding to emerging chal
lenges — whether through
efficient handling of diverted
vessels, humanitarian assist
ance for international crew,
or proactive made facilita
tion medsures at key ports,
suchas INPA™

-":nul':1-:
I!"I:I BHALELA '.l' FI.
[THIRLA THaR.

AL KULAY GARA, MELE
SEVETTINRARS  THRLVANAN

Ampuntd to Repzy : B 1K 40860 o

|a m.wéuu KATTACHAL
. hf—:l-m:nmm ﬁ.ﬁ".v.nmu. Fsd,78.165.58
mmm'l-iwzz '

mam&xm"—'fwhu Crig) a muwmm

!

. d Four =undred

Teinuaatiam Wilege |
.I‘ E!Bﬂﬁl‘ﬂ
E i

DESCRIPTION OF THE INEOWABLE PROPERTYIES - &l Ihal
of land and building and ai athe {fings comprized in RSy ol
Tl'r:rm'n'arﬂhlpu am Taius, Thiruvansn
5 Malre Priveie Roatl, West - Property of Amhles, Merk © Progerty of Lafitta, Socth © Praterty

amd gercel of 07927 ares
361 ﬂwﬁnm in:2% of
ram disiricl. Beundanes: East

FORM B -

PUBLIC ANNOUNCEMENT
[Reguiation 12 of the Insolvency and Benkruptcy Board of Indiz
|Uzuldation Process| Regulations, 2016}

FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/s. KAMJIRAVELIL TRADERS PRIVATE LIMITED

news - bl -1

‘Defence innovation
picking up pace, contracts
worth 36,179 crore inked’

Our Burean
MNew Delhi

Defence  Minister Rajnath
Singh on Thursday said in
novation in  defenee haos
picked up pace, as 548 con-
tracts have been signed over
the past eight vears. Of these,
58 prototypes have received
clearance for procurement,
valued arpund T3 853 crore;
and 45 procurement con
tracts have already been
signed, and these are worth
nearly 2 326 crore.

e was  addressing
MEMEs, start-ups, winners
of Innovations for Defence
Excellence (IDEX), Defence
Public Sector Undermakings
(DPSUs), private defence
companies, innovators, poli
cymakers and academia dur-
ing the inaugural session of
the twoday Nadonal De
fence Industries Conclave.

Il described IDEX and
ADITI {Acing Development
of Innovative Technologies
with iDEX) as game-changer
initiatives, through which
start-ups, innovators and
MSEMEs could develop solu
tions to meet the specific re-

uirements of the defence
orces. As of February 2026,
about 676 start-ups, MSMEs
and individual innovators
have joined the defence in
novation ecosystem since the
inception of IDEX in 2018, he
said.

‘MISSION MODE?

“548 contracts have been
signed, and 566 challenges
launehed. Of these, 58 proto
types have received clearance
for procurement, valved
arpund 3,853 crore. Fur
ther, 45 procurement con
tracts have already been
signed, worth nearly $2326
crore. These figures demon
strate  that imnovation s
gradually materialising into
tangible products and tech
nologies, and the role plaved
by cur star-ups and MSMEs
in this transformation is

steadily gaining strength”

£ o

Defance Minister Rajnath Singh
at the conclave m

Singh said. MEMEs are today
actively engaged in fields
soch as artificial intelligence,
robotics, automation and ad
vaneed manufacturing, rep
resenting a positive trans
formation, he added.

Singh also emphasised the
need to build a drone prodoc
tion ecosystem to ensure
strategic autonomy, enhance
defence preparedness and
make the eountry self reliant
inviewof the current geopal-
itical uncertainties.

“Indin must work in mis
sion mode to emerge as a
global bub of indigenous
drone manufacturing in the
niext few years,” he stressed.

Singh launched the 14th
edition of the Defence India
Start-up Challenge
(DISC-14) and the 4th edi
tian of ADITI challenges un
der the iDEX framework.

Abour 107 problem state
ments, including &2 under
DISC-14and 25 under ADITI
Challenges 4.0, from the de
fence forces, the Coast
Guard and the Defence Space
Apency were launched w
promote  breakrhrough in
novations in various
domains.

Singh launched a new initi
ative, featoring 101 innova
tion challenges from DPSUs,
o encourage design-led in
novation by MSMEs and
start-ups. These challenpes
are funded by DPSUs, which
will also provide mentorship,
testing facilities and oppor
mmnities for potential integra
tion into their supply chains
o the winning start-ups.
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Liability Wertification Kumiber of
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